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\ 1 | Sh. Muneesh Garg, M
|
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\

M .
| Flat No. 707, KKD Court Residential Complex, Delhi.
| (In place of Ms. Amrita Tonk, Ld. MM)
%‘ 2 3 Ms. Amrita Tonk, MM
! | 7304, B10, Vasant Kunj, New Delhi.
| (nplace of Sh. Muneesh Garg, Ld. MM)
|3 | Ms Shilpi Jain, MM
\! \ Flat No. 04, Budha Apartment CC Colony, Delhi.
L | (In place of Sh. Babru Bhan, Ld. MM)
,/
(Dr. SAURABH
Chief Metropolitan Magistrate
1189~ 13M g Central District, THC, Del}\i
L et CMM/Central/DR/2016 Dated, Delhi the ... L& .!..%}/ 1
Copy forwarded for information and necessary action to:
01 The Ld. Registrar General, Hon'ble High Court of Delhi, New Delhi

“Through 1d. Distict & Sessions Judge (112, Deli.
02. Tie Ld. District & Sessions Tudge (HQ), Delhi.
03. e Ld. District & Sessions Judge, all District, Delhi/New Delhi.
04. The Ld. Officer Incharge, Pool Car, Tis Hazari Courts, Delhi
05. The Ld. CMMS, all districts, Delhi/New Delhi
06. The Ld. Secretary, Delhi Legal Services Authority, Central, THC, Delhi
07. The Administrative Civil Judge, all district, Delhi/New Delhi.
08. The Ld. ACMMS/ L.d. Metropolitan Magistrates, Central District, T HC, Poor House & Railway
Courts, Delhi.
09. The Principal Magistrate, J7B-1, 1T & 1L, Delhi/New Delhi
10. ‘The Director of Prosecution, Tis Hazari Courts, Delhi.
11. The Cominissioner of Police, & DCsP of North, Central & West District, Delhi.
12, The I G Prision, Tihar Jail, Delhi/New Delhi
13. The Secretary Bar Association, THC/PHC. K KD/Rohini/ Dwarka & Saket Courts, Delhi
14. The A.O.(J), Nazaral Branch/Filing O/O the District & Sessions Judge(HQ) Delhi.
15. The A.O. (J), Computer Branch, Central District, Delhi.
10. The Care Taking Branch, Tis Hazari Courts, Delhi.
The Superintendent Jail, New Delhi/Lock Up Incharge, Tis Hazari Courts, Delhi.
<h. Sunil Gupta, Law Officer, Tihar Jail, Delhi.
The District Court, Web-Site Committee, R No. 234, Tis Hazari Courts, Delhi
‘he video conferencing R. No. 16, Tis Hazari Courts, Delhi.
1 ash Branch, Tis Hazari Courts, Delhi.
2 Reader 10 CMM, Central District, Delhi. .
23. The Dealing Clerk (Leave), Judicial Branch, Central District, Delhi. / /\g,/
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(Dr. SAURABrrK/ULSHRESHTHA)
Chief Metropolitan Magistrate
Central District, THC, Delhi



